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Defective Case Register from 2024-07-27 to 2024-07-27

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator |objection Defects as per S.R.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
1 CONTC/30256/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
RUDRA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
2 D-CRLA/22027/2024 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
27
PARIJA
6-RECEIPT SHOWING SERV.COPY TO
\ D- BISHNU 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/21651/2024 |CHARAN SAHU 27 Enrollment number and mobile number of Adv.not
mentioned in the vakalatnama
KSHIROD 2024-07- . . .
4 D-ITA/32008/2024 KUMAR SAHOO 17 .Receipt Showing Serv.copy To IT not Filed.
PRASANTA
D- 2024-07- .
5 KUMAR 1.Period of Delay 48 days
MACA/31292/2024 MAHALI 27
BHASKAR )
5 D-RSA/31383/2024 |CHANDRA 3224-07- lﬁCOIgtheg not %ald 2.Further S.R shall be made
PANDA after C.fee is pai
6-RECEIPT SHOWING SERV.COPY TO
7 D- MANORANJAN [2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/21676/2024 MISHRA 27 14-NOT PROPERLY INDEXED.
s D SANKET 202407 (0 8 S NOT FILED,
CRLMC/22032/2024 [ KANUNGO 27 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
9 D- SANTOSH 2024-07- [FURNISHED/INCORRECTLY MENTIONED
BLAPL/22233/2024 | KUMAR DASH |27 14-NOT PROPERLY INDEXED.
Page marking not correct.P.S case no. not tally with
cause title.
SUJAY 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
10 D-WP(C)/31782/2024| SHANKER 27 AG/CG/IT/CT/ETC.NOT FILED.
SINGHDEO
ASHOK KUMAR 12024-07- 8-CAUSE TITLE NOT IN ORDER.
11 D-CMP/31747/2024 MOHANTY 27
status of parties in court below not furnished
12 D- SUBASH 2024-07- |.mobile Phone Numbers Of All The Signing
CRLMP/21511/2024 |CHANDRA ROUT|27 Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
D- UMESH 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
13 BLAPL/21056/2024 CHANDRA 27 9-PROVISION OF LAW NOT FURNISHED ON
DORA TOP OF CAUSE TITLE.
D- SANTOSH 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
14 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/21045/2024 MALANTY 27
15 D- BIJAYA KUMAR [2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMP/21514/2024 [NAYAK (3) 27 AG/CG/IT/CT/ETC.NOT FILED.
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10-SUBJECT CODE NOT

FURNISHED/INCORRECTLY MENTIONED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

16  |D-WP(C)/31810/2024 gjﬁlﬁ?’AR ;224'07'

1. Page nos. 33 , 34 of Annexure-7 2. Page Nos.35
to 40 of Annexure -8 are not legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- T.DHIREN 2024-07-

17 19-UNDERTAKING FOR NON FILING OF
CRLMC/22191/2024 |KUMAR DORA |27 TRANSLATED COPY NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
PRAVASH 2024-07-

18 D-WP(C)/31638/2024 CHANDRA JENA 27 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

19 D-WP(C)/31528/2024 AMIT KUMAR —12024-07- 1 <5 1 1y T/ETC NOT FILED.

NATH 27

0 D UNMESH 20407 (06 0 CTETCNOT FILED. |
CRLMC/21775/2024 |CHANDRA JENA |27 : :

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

21 CRLMP/21664/2024 ANIRUDHA DAS 27 AG/CG/IT/CT/ETC.NOT FILED.

n D BASUDEV 200407 (06,01 CTUETCNOT HILED. |
CRLMP/21116/2024 |PUJARI 27 : :
BLAPL/22243/2024 |ACHARY 27 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BONDADA 19-UNDERTAKING FOR NON FILING OF
24 |D-WP(C)/31781/2024 PURUSHOTTAM ;224'07' TRANSLATED COPY NOT FILED
YADAV Annexs.11 and 12 not mentioned in the
Petition.2.Date of annex.10 mentioned in the
petition not tally to annex.10 as annexed
ABLAPL/22345/2024 KUMAR DAS 27 : :
BLAPL/22242/2024 |ACHARY 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AJIT KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
27 D-WP(C)/31780/2024 MOHANTY 27
Page 75,77 and 78 not legible.
6-RECEIPT SHOWING SERV.COPY TO

25 D- SATYABRATA  2024-07- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/21718/2024 IPANDA 27 1. Copy of order dated 03.11.2021 passed in
CRLMC no. 2068 of 2021 not filed.

2 D SUBHENDU  2024-07- (00 T ONOT FILED.
ABLAPL/22346/2024 KUMAR DAS 27 : :

30 D- PMOHAPATRA |2024-07- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/22334/2024 27 AG/CG/IT/CT/ETC.NOT FILED.




provision of law not correct.

6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRMAYA  |2024-07-
31 CRLMC/22150/2024 |SAHOO 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- DIBYAJYOTI 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22347/2024|SAHOO 27 1.Paragraphs in declaration not correctly furnished
in the petition.
D- 2024-07- 17-REFERENCE CERTIFICATE NOT
33 |conTC/317062024 APV 27 [FURNISHED.
D- DEEPAK 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
34 RANJAN AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22220/2024 SUNDARAY 27
. © AT ankor. CRECEITSHOWING SERUCORYT0
BLAPL/22317/2024 | RANJAN BARIK 27 : :
D SAMARENDRA 2024-07 1. Age of the petitioner not tally the affidavit.
36 - KUMAR "7 2..Name Of The Filing Advocate Not In Capital
CRLMC/22174/2024 MOHANTY 27 Letters In The appeal
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D BHARAT 2024-07
37 - BHUSAN "7 |1.C.T. Case No.1331 of 2023, arising out of Bargarh
ABLAPL/22449/2024 ROUTRAY 27 Town P.S.Case No.545 of 2023 in cause title not
tally with the prayer of the petition. 2.Page n0.9 not
legible.
s D SATVARANIAN 200407 (601 CTETCNOT FILED,
BLAPL/22319/2024 MULIA 27 : :
2024-07- .
39 D-CRLA/22266/2024 |SRIDHAR RATH 27 1.Period of Delay 36 DAYS
6-RECEIPT SHOWING SERV.COPY TO
RAMESH 2024-07-
40 D-WP(C)/31529/2024 CHANDRA JENA |27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
41 CONTC/31653/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 0240 i}él"f“]?:?gé]])gGIBLE ATTESTED ANNEXURES
B A . 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page-35 is not legible
43 D- MANAMOHAN  2024-07- ss§}/1n0p_sis aSnd date chjilﬁ él}(;tl ﬁletdF '21“(11{63061?1: .
BLAPL/22336/2024 |PATTNAYAK 27 OWINE Serv.copy |0 A BE DO LS. 2. RECelp
Showing Serv.copy To cg not Filed.
6-RECEIPT SHOWING SERV.COPY TO
“ D- RANJIT 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22342/2024 MOHANTY 27 1. Page no.10 not neat and legible.2.Date of Year in
F.I.R under Annexure-1 not tally with Index.
. b SANGRAN rpiay RECEI SHOWING SERVCOrY o
BLAPL/22290/2024 KESHARI ROUT 27 : )




6-RECEIPT SHOWING SERV.COPY TO

D- JINYANANANDA |2024-07-
46 ABLAPL/22454/2024 PANDA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. o oA e, SUNDERTAKING FoR oK LG or
CRLMC/22059/2024 RAY 27
1. Annexure number not mentioned at top of the
page no. 48
6-RECEIPT SHOWING SERV.COPY TO
" D- DEBADATTA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22460/2024 MOHANTY 27 1.Authorization to swear affidavit on behalf of the
another petitioner not furnished.
23-NOMENCLATURE NOT CORRECTLY
49 D- ARUN KUMAR 2024-07- [FURNISHED .
CMAPL/32078/2024 INAYAK 27
THIS MAY BE REGISTERED AS CRLMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT IN
CAPITAL LETTERS/ENROLMENT NUMBER
50 BﬁMC 192973/2024 BIIODIEXEIIT‘@TA 3224'07' NOT INDICATED WHEREVER SIGNATURE OF
SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. Synopsis and date chart not mentioned in index.
D- PRASANTA 2024-07- .
51 CRLMC/22097/2024 [KUMAR PANDA |27 1. Certified copy of annexure no.1 not filed
ABLAPL/22344/2024 KUMAR DAS 27 : )
D- DIBYA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
53 BLAPL/22288/2024 PRAKASH 27 AG/CG/IT/CT/ETC.NOT FILED.
MISHRA
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
54 CRLMC/22286/2024 P.ANUP DASH 27 AG/CG/IT/CT/ETC.NOT FILED.
. © soa amiay RECEI SHOWING SERVCORY T
BLAPL/22308/2024 ' RANJAN DAS 27 : )
6-RECEIPT SHOWING SERV.COPY TO
ABINASH 2024-07-
56 D-WP(C)/32140/2024 ROUTRAY 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
57 CRLMC/22069/2024 S.S.RAY (2) 27 AG/CG/IT/CT/ETC.NOT FILED.
. © P A nkor. CRECEITSHOWING SERCOPYT0
BLAPL/22316/2024 |SINGH 27 : )
18-CERTIFIED COPY OF TRIAL/APPELLATE
s D- JYOTIRMAYA  2024-07- COURT ORDER NOT FILED
CRLREV/20643/2024/SAHOO 27 C.copy of order dt.27.01.2023 not filed,photo copy
of order under annex-1 filed
6-RECEIPT SHOWING SERV.COPY TO
60  |D-WP(C)/31666/2024 IS%?%&NT 3(7)24'07' AG/CG/T/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
61 CONTC/29457/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
62 D- MANAS KUMAR |2024-07- [Put up for further S.R. after filing of consolidated
CRLREV/21477/2024|CHAND 27 Crl.Rev.petition
D- DEEPAK 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
63 RANJAN AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22223/2024 SUNDARAY 27
64 D- ggﬁgﬁ; 2024-07- |Put up for further S.R. after filing of consolidated
CRLREV/21307/2024 DASPARIDA 27 Crl.Rev.petition
6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-07-
65 D-WP(C)/31670/2024 SAHOO 27 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |, .
66 D-ARBA/31872/2024 |AJIT PATNAIK 27 Period of Delay 7 days
D- PRANAB 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
67 RANJAN AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/21713/2024 CHHATOI 27
1.DELAY OF 118 DAYS 2.DAF OF RS 1.30 /- TO
BE PAID AS TCJ AND RS 1.85 /- TO BE PAID AS
ACJ 3.MINOR RESPONDENT NO.2 BEFORE
68 D- SATYABRATA  |2024-07- THE LOWER APPELLATE COURT IS NOT
CRLREV/19284/2024 DASH 27 MADE PARTY TO THIS REVISION .THE NAME
OF PROFORMA OPP. PARTY NO.3 APPEARS TO
BE WRONG 4.GOOD GROUND CERT. NOT
FURNISHED
NILA MADHAB  2024-07- 16-PETITION/APPEAL NOT IN TIME
69 D-CRLA/22307/2024 PRAHARAJ 27
Period of Delay 19 DAYS
6-RECEIPT SHOWING SERV.COPY TO
D- RAKESH 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
70 CRLMP/21825/2024 KUMAR 27 10-SUBJECT CODE NOT
ROUTRAY FURNISHED/INCORRECTLY MENTIONED
., ® oA nkor. CRECEITSHOWIG SERCORYT0
ABLAPL/22324/2024|SAHOO 27 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7 D- GOPINATH 2024-07-
CRLMP/21786/2024 \MISHRA 27 1. age of the petitioner not tally with affidavit. 2.
Page no. 28 not filed. 3. Synopsis and date chart not
mentioned in index page.
ABLAPL/22325/2024 BHUYAN 27 : )
3-AUTHENTICATION FEE IS DEFICIENT.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
74 CONTC/30261/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
RS. 4.50 NOT PAID.
75 D- ADV 2024-07- |1.Provisional of Law NOT CORRECTLY
CMAPL/32138/2024 ’ 27 FURNISHED 2. PRAYER NOT PROPER
76 D-CMP/31697/2024 |RAJAT KU 2024-07- |8-CAUSE TITLE NOT IN ORDER.
PANDA 27 14-NOT PROPERLY INDEXED.




status of parties in court below not furnished and not
correctly page marked in index

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
77 CONTC/30251/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
TAPAN KUMAR  2024-07- 16-PETITION/APPEAL NOT IN TIME

78 D-RSA/31463/2024 MOHANTY 27
Period of Delay 105 days.

Name of the petitioner mentioned in the afffidavit

79 D-WP(C)/31875/2024 KUNAL KUMAR 2024-07- not tally.2.Receipt showing service of copy on SC S

SWAIN 27
and ME not filed.
BHABANI 7-VAKALATNAMA NOT PROPERLY

20 D-WP(C)/31510/2024|SANKAR 2024-07- |STAMPED,EXECUTED,ACCEPTED.

MISHRA 27
Date of acceptance not stated in V-nama.
6-RECEIPT SHOWING SERV.COPY TO
D- ARIJEET 2024-07-

81 ABLAPL/22327/2024 MISHR A 27 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-07-

82 D-WP(C)/31732/2024 KUMAR DALAI 127 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- SUSHANTA = 15024.07- |AG/CGAT/CT/ETC.NOT FILED.
83 KUMAR
BLAPL/22320/2024 SAMANTARAY 27
1. Annex.2 not correctly reflect in para.2 of page
no.4. 2.paragraphs not correct in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24 D- ARIJEET 2024-07- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/22326/2024 MISHRA 27 NOT FILED.
side of the page no.9 not legible.
85 D- SATYAJIT 2024-07- |Put up for further S.R. after filing of consolidated
CRLREV/21479/2024 MOHAPATRA (2) 27 Crl.Rev.petition
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

86  |D-CRLA/21954/2024 lsjff%g( KU 3(7)24'07' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
AU FEE Rs.5.90.to be paid

. ® ARUN KUMAR.ankor. RECEPT SHOWING SERVCOPYT0

ABLAPL/22280/2024 BEHERA 27 ) ’
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

s |D- MANAS KUMAR 2024-07- 23 NOMERCLATURE NOT CORRECTLY

CRLMC/22237/2024 |CHAND 27 ’
Impugned order being revisable,this may be regd. as
CRLREV.
PETNR ARE NOT PARTIES IN RSA .RS NO. 1

29 D- SUNSHINE 2024-07- [TO 3 NOT PARTIES IN THE PETITION . NO

CMAPL/24979/2024 |ANAND SWAIN [27 REPORT IS WARRANTED IN VIEW OF REPORT
DTD 16.7.24
90 D- PRANAYA 2024-07- [4-AFFIDAVIT/VERIFICATION NOT PROPER.
BLAPL/22337/2024 | KUMAR DASH |27 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Occupation of the deponent on affidavit not
furnished.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

91 D- MANORANJAN |2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/22303/2024 PADHY 27 NOT FILED.
Page no.17 not neat.
6-RECEIPT SHOWING SERV.COPY TO
JIBANKANTA  [2024-07-
92 D-WP(C)/31642/2024 PATTANAIK 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
93 CONTC/30248/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
94 D- DIBYAJYOTI 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/22350/2024 |SAHOO 27 TOP OF CAUSE TITLE.
1. Page no.14 not neat and legible.
o5 MANAS KUMAR 2024-07- [0 61/ ETCNOT FILED.
ABLAPL/22313/2024| CHAND 27 : ’
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA 2024-07-
96 D-WP(C)/32247/2024 MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
97 D- DIBYAJYOTI 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/22348/2024 |SAHOO 27 TOP OF CAUSE TITLE.
1. Page no.14 not neat and legible.
D- SATYA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
98 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22281/2024 MISHRA 4 27
6-RECEIPT SHOWING SERV.COPY TO
GYANESWAR 2024-07-
99 D-WP(C)/31739/2024 SATPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA 2024-07-
100 |D-WP(C)/32221/2024 MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AJIT KUMAR 2024-07-
101  |D-WP(C)/31695/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GHANASHYAM 2024-07-
102  |D-WP(C)/31767/2024 NAMTOAR 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22351/2024 |SAHOO 27 :

1. Page no.14 not neat and legible.2.Vakalatnama
not properly Scanned.




PRASANTA

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
104 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22314/2024 ROUTRAY 27
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
BANSIDHAR 2024-07-
105 |D-WP(C)/31736/2024 MALAPATRA 27 15-ALL PAPERS NOT PROPERLY SIGNED.
1.C.fees of Rs. 3/ not paid on affdvt.2.PAGE-
17,18,20 are not legible .3 Page 17,18,19,20,21 are
not annexure marked.4.In vakalatnama legal
Asst.Welfare fund fees and Adv.clerk welfare fund
fees not paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- RAJIB LOCHAN [2024-07-
106 20-VERNACULAR CERTIFICATE NOT
CRLMC/22275/2024 |PATTNAIK 27 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-07-
107  |D-WP(C)/31758/2024 KUMAR DAS 27 AG/CG/IT/CT/ETC.NOT FILED.
1. Period of Delay 176 days 2.Provisional of Law To
ANANTA . : !
108 D- NARAYAN 2024-07- |be furnish after conversion 1-Necessary correction
CRLREV/21498/2024 27 be made in the petition after conversion 2-Good
PATTANAYAK . .
ground certificate to be furnished
3-AUTHENTICATION FEE IS DEFICIENT.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
109 CRLMC/22249/2024 S.S.RAY (2) 27 AG/CG/IT/CT/ETC.NOT FILED.
A,Fee of Re.1.10 be paid on anx.1
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D JAGABANDHU - 2024-07- 0\ b CUTED ACCEPTED.
BLAPL/22338/2024 |SAHU 27 ’ ’ :
1. Page no.19 not neat and legible.2. Signature of the
petitioner on V.nama not tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
111 [D-WP(C)/31765/2024 FRAVAT KUMAR 12024-07- 1\ ) 11/ T/BTC NOT FILED.
PANDA 27
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-
12 ABLAPL/22285/2024 RONIT GHOSH 27 Occupation not mentioned in the affidavit.
2..Petition not correctly addressed to Honorable
Court
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA 2024-07-
113 |D-CRLA/22212/2024 NATH PANDA D7 AG/CG/IT/CT/ETC.NOT FILED.
SUSHANTA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
114 |D-CRLA/22040/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.
SAMANTARAY
16-PETITION/APPEAL NOT IN TIME
RIMJHIMBALA |2024-07-
115 D-FAO/31858/2024 PATI 27 1.Period of Delay 115 DAYS 2.not correctly address

in IA




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
116 CONTC/30245/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
117 D- ARIJEET 2024-07- |9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/22328/2024 MISHRA 27 TOP OF CAUSE TITLE.
1. Page no.9 not neat and legible.
INDRA s R SHOVING SERYCOPYTO
118 |D-WP(C)/31789/2024 KUMAR 27 : :
MOHAPATRA p
age 8 not neat.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
119 CONTC/30250/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
SUBHADUTTA |2024-07- |Receipt showing service of copy on SC S and ME
120 |D-WP(C)/31796/2024 ROUTRAY 27 ot filed.
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
121 CONTC/30257/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- KULDEEP 2024-07-
122 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/22330/2024 MOHANTY 27 TOP OF CAUSE TITLE.
123 |2 HAREKRUSHNA 2024-07- (000 oo OTRILED,
ABLAPL/22216/2024 DASH 27 : :
D- BHABANI 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
124 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22278/2024 DASPARIDA 27
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
125 2]'3L APL/22332/2024 QII{SILES 3(7)24'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- JUGALA 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
126 ABLAPL/22297/2024 KISHORE 27 AG/CG/IT/CT/ETC.NOT FILED.
PANDA
1. PAGE 13,14 NOT LEGIBLE 2.IN CRLMC
127 D- HARIPAD 2024-07- |PETITION, SERIAL NO. OF OP 2 REMAIN AS
CRLMC/20327/2024 IMOHANTY 27 WELL AS IN AFFIDAVIT PART MORE THAN
ONE OPPOSITE PARTY REMAIN
18 |2 BYOMAKESH  2024-07- (000 oo N OTRILED,
CRLMC/22287/2024 |TRIPATHY 27 : :
6-RECEIPT SHOWING SERV.COPY TO
129 [D-WP(C)/31762/2024 FRAVAT KUMAR 12024-07- 1\ 11/ T/ETC NOT FILED.
PANDA 27
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
130 CONTC/30253/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- o .
131 CONTC/31667/2024 ADV. 27 Code Not indicated in C.T
132 |D- ADV. 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CONTC/30258/2024 27 AG/CG/IT/CT/ETC.NOT FILED.




1.DEFICIT AUTHENTICATION FEE OF RS 4.50
/- NOT FILED AS ACJ

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

D- CHIRANJEEV 2024-07-
133 | ABLAPL/22333/2024 BIDYABHUSAN |27 TOP OF CAUSE TITLE.
1. Synopsis and date chart not alphabetic page
marked in Index.2. Paragraph no. not furnished on
declaration.3. Page no.11 not neat and legible.
D- SURYA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
134 ABLAPL/22318/2024 NARAYAN 27 AG/CG/IT/CT/ETC.NOT FILED.
MISHRA
6-RECEIPT SHOWING SERV.COPY TO
SOUMIK . AG/CG/IT/CT/ETC.NOT FILED.
135 |D-WP(C)/31896/2024 |SPANDAN . :
27 1.Page 77 not neat.2.Date of annex.9 mentioned in
TRIPATHY . i
the index and petition not tally to annex.9 as
annexed
D- BIBEKANANDA |2024-07-
136 |EIPET/31434/2024 |BHUYAN 27 I.DELAY OF 3 DAYS
6-RECEIPT SHOWING SERV.COPY TO
137 |D-WP(C)/31763/2024 LRV AT KUMAR 202407y 0611y T/ETC NOT FILED.
PANDA 27
6-RECEIPT SHOWING SERV.COPY TO
AUROVINDA 2024-07-
138  |D-WP(C)/31418/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |Receipt showing service of copy on SC S AND ME
139 |D-WP(C)/31772/2024| DEBASIS ROUT 27 not filed.2.Page 18 and 20 not legible.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
140 CONTC/30265/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHAM 2024-07-
141 |D-CRLA/21464/2024 SHARMA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
142 |D-CRLA/21977/2024 L2 OTIRMAYA = 2024074 061y T/ETC NOT FILED.
SAHOO 27
2024-07- |, .
143 |D-ARBA/31885/2024 |AJIT PATNAIK 27 Period of Delay 7 days
144 |2 JYOTIRMAYA - 2024-07- (000 ool OTRILED,
ABLAPL/22321/2024|SAHOO 27 : )
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
145 D- ADV 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/30260/2024 27 AU FEE RS 2.25 PAISE NOT PAID 2. ANNEXURE
1 NOT AVAILBLE AS PER INDEX AND INDEX
NOT PAGE MARK
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-07-
146 |D-WP(C)/31785/2024 CHANDRA SAHUI27 AG/CG/IT/CT/ETC.NOT FILED.
o b sarvaraa s, CRECEITTSHOUING SERVCOPY T
BLAPL/22450/2024 MULIA 27 : :
SUBASH 2024-07- |Receipt showing service of copy on SC Transport
148 ID-WP(C)/31774/2024 CHANDRA PANI |27 not filed




6-RECEIPT SHOWING SERV.COPY TO

149 |D-WP(C)/31771/2024 EXIE?SH CH 3(7)24'07' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

150 D- CHITTA RANJAN |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22322/2024 PATTNAIK 27
provision of law not correct.
D. 5024.07. 0-RECEIPT SHOWING SERV.COPY TO

151 CONTC/31735/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

o P SATARRNIAN 217 RSSOV SERICOPY T

BLAPL/22452/2024 |MULIA 27 : )
6-RECEIPT SHOWING SERV.COPY TO

153 |D-WP(C)/31779/2024 MR KANTA - 2024074 0 G 1T/ T/ETC NOT FILED.

RATH 27
KRISHNA 2024-07- |Receipt showing service of copy on SC S AND ME

154 |D-WP(C)/31787/2024 | -y A NDRA SAHU27 not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
20-VERNACULAR CERTIFICATE NOT

PRAVASH 2024-07-

155 |D-WP(C)/31640/2024 CHANDRA JENA 27 FURNISHED.

Point no. 14. Synopsis and date chart are not shown
in the index Age in the petition copy is shown 53
years but in Affidavit and Vaklatnama it is 50 years
6-RECEIPT SHOWING SERV.COPY TO

156 D- JYOTIRMAYA 2024-07- |[AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22323/2024|SAHOO 27
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

157 |D-WP(C)/31795/2024 B{nggiﬁa%m 3(7)24'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
3-AUTHENTICATION FEE IS DEFICIENT.

- 5024.07. 6-RECEIPT SHOWING SERV.COPY TO

158 CONTC/30264/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
1.AU FEE RS 4.50 NOT PAID
6-RECEIPT SHOWING SERV.COPY TO

159  |D-WP(C)/31802/2024 IS&%RAT KUMAR 3(7)24'07' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SURYASNATA  |2024-07-
160 |D-WP(C)/31422/2024 MOHAPATRA 27 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
161 CONTC/30262/2024 ADV 27 AG/CG/IT/CT/ETC.NOT FILED.
AU FEE RS 2.25 NOT PAID
D- BHARAT 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
162 BHUSAN AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22453/2024 ROUTRAY 27
163 |D- SOUMYA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/22228/2024 |RANJAN DAS 27 AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.




IA not page marked properly.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
164 CONTC/30270/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
SKUNAL 2024-07- . . .
165 |D-WP(C)/31419/2024 KUMAR SWAIN 127 Receipt Showing Serv.copy To E.D. not Filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- AKSHAYA 2024-07-
166 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/22291/2024 KUMAR SAHOO |27 TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
167 D- ABHILASH 2024-07- NOT FILED.
CRLMC/22236/2024 |MISHRA 27 14-NOT PROPERLY INDEXED.
pg.no.21 is not legible,(ii)IA not properly page
marked.
6-RECEIPT SHOWING SERV.COPY TO
168 |D-WP(C)/31507/2024 %?\IP/‘SL PRASAD 3(7)24'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DEBASIS 2024-07-
169 |D-WP(C)/31665/2024 TRIPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR |2024-07-
170  |D-WP(C)/31509/2024 BHANJADEO 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
171 CONTC/31161/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
172 D- AKSHAYA 2024-07- |/AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22464/2024 |KUMAR SAHOO |27
1.Attested of the sub-jailor in the V.nama not legible.
8-CAUSE TITLE NOT IN ORDER.
PRAKASH 2024-07-
173 |D-RSA/31610/2024 RANJAN BARIK (27 1.STATUS OF PARTIES IN COURT BELOW NOT
STATED. 2.Caste certificate be submitted.
174 D- RASHMI REKHA [2024-07- |1. Subject code not legible in cause title. 2. Date of
CRLMC/22197/2024 |PRADHAN 27 order in the index incorrectly furnished Sl. no. 6.
6-RECEIPT SHOWING SERV.COPY TO
17 D- AMIT KUMAR  2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22473/2024 NATH 27 1.Provision of law not correctly furnished in the top
of the cause title.2.H.C.W.F. of rs.50/- to be paid.
JATINDRA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
176  |D-WP(C)/31788/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
DEEPAK KUMAR |2024-07- | .Names In Capital Letters Of All The Signing
177 D-WP(C)/31637/2024 PANDA 27 Advocates Not Indicated
178 |D-FAO/31794/2024 |Anupam Dash 2024-07- [Receipt shpvymg deposit of awarded amount before
27 the commissioner not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIJAYA KUMAR [2024-07-
179 |D-WP(C)31744/2024 BEHERA 1 27 1.Khata no. mentioned in prayer does not tally with

khata number mentioned in schedule of land on
page-7 of writ petition.
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